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NATIONAL WORKSHOP OF DETENTION
Gaikwad Shri Eknath Mahadeo;Mane Smt. Nivedita;Yadav Shri Anirudh Prasad (Sadhu);Yaskhi Shri Madhu Goud

Will the Minister of LAW AND JUSTICE be pleased to state:

(a) whether two days national workshop on detention was organized by the National Human Rights Commission (NHRC) recently as
reported in the Hindustan Times dated 12 October, 2008; 

(b) if so, the main issues discussed therein; and 

(c) the reaction of the Government thereto?

Answer

MINISTER OF LAW & JUSTICE(SHRI H.R. BHARDWAJ) 

(a) to (c): The requisite infonnation is being collected and will be laid on the Table of the House.
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